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ClearaDce of Fo .... t Area I. A:Ddbra 
,~_Ia lor 1''''t108 Project 

'921. SaRI A.J.V.B. MAHBSWARA 
llAO : 
SHIt:t V. SOB,HANADREE· 
SWAR.A RAO: 

Will tbe PRIME MINISTBR be pleased 
to atate : 

(a> wbetber Union GovemmcQt have 
considered tbe eiabt proposals sent by the 
Scate Government of Aodbra Pradesh 
seekiDS clearance of certain forest areas 
invol\'in. Nalarjuna Sugar Project Left Canal 
Irrigation System; and 

(b) the action taken by Union 
Government thereon and details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF BNVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI) : <a> 
Yes. Sir. 

(b) Some essential details have not been 
provided in tbe proposals and these have 
therefore been sought from tbe State Govern­
ment. The reply of tbe State Government 
is Itill awaited. 

[Trans/ali on] 

Medical Fscllities to E.ployeel of 
Dbarat Electroolcs Ltd. 

S922. SHRI BALWANT SINGH 
RAMOOW ALIA: Will the Minister of 
DEFENCE be pleased to state : 

(a) whether it is a fact that Harma 
Radar can be manufactured in the Bbarat 
El~troDica Ltd .• S,hibabad; 

(b) if JO •. whetker It,' is alJO ~ fact ~t 
medical facilities for tbe ~iall WoJ'kiDl lD 
this iodustry are lackioa; and 

(c) if SQ, tbe reactJoD of OovemmODJ fo 
this reaard 7 . 

THB MINISTER OF STATE IN THB 
DBPkRTMBNT OF DBFENCB PIlODUe. 
TJON AND DBPBNCE SUPPLIES (SHltl 
SUKH RAM) : (a) IRMA (Not HAIlMA) 
Radar is beiDB manufactured in BBL, 
Ghaziabad. 

(b) NOt Sir. 

(c) Does not arise. 

Murder or SCIST Perlons 

5923. SHRI B..P. -SUMAN : Will tbe 
Min,ilter of WELFARE be ploased to 
state : 

(a) the Dumber of Scheduled Caste and 
Scheduled Tribe perSODS murdered, State­
wise, in communal riots durin. tbe year 
1985; 

(b) whether it is a fact that incidents of 
murder have increased in various parts of 
the country and the number of Sobeduled 
Caste and Scbeduled Tribe periODS murdered 
in these incidents is comparatively more; 
and 

(c) if so, whether Government arc 
considerio8 to cnact any leaislation to check 
sucb heinous crimes effectively and if not. 
the reasons therefor ? 

THB DEPUTY MINISTER IN THB 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANOO) : (a) to (c). A 
statement is siven below. 

Statement 

The GoverD8lcnt of India do not maintain tbe data roladol to murher of Scheduled 
Cut. and Scheduled Tribes in communal ineidents. It. howovor. collects data on ' crimel 
11110st Scheduled Caate. and Scheduled Tribes committe4 by DOn-Scheduled Cutes IIld 
Don-Scheduled Tribes from tbe States and Union Territories. This data includes the 
Dumber, oOf cases of murber of Scb~uled Castes and Scheduled Tribes. The State-wi.e 
details of lueb casea of murder for tbe year 1985 are liven in the table bclow-




